
To be Heard on Tuesday The 31st day of March 2020 (At 12:30 PM)

S.No. Case Number Petitioner Adv Respondent Adv District/Case Remarks

(CAUSE LIST MOTION HEARING)
INTERLOCUTORY
1 WP(PIL)/11080/2020/(Filing

No.)
IA 2/2020
IA 1/2020

G V R CHOUDARY THE ADVOCATE
GENERAL (AP)

-

ADMISSION (MEDICAL AND HEALTH)
2 WP/8152/2020 TAKEN UP GUNTUR
ADMISSION (CENTRAL GOVT.)
3 WP/8150/2020

IA 2/2020
IA 1/2020

V V SATISH GUNTUR

High
 Cou

rt 
of 

And
hra

 Prad
esh

 1/1  

HIGH COURT OF ANDHRA PRADESH
Through Video Conference

HONOURABLE THE CHIEF JUSTICE
THE HONOURABLE SRI JUSTICE M.SATYANARAYANA MURTHY


